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J6th June, 1978 and G.SR.
413(E) published In Gazette
‘of India dated the 17th June
1976 together with an ex-
Plapatory memorandum,

(vi) G. S. R. 809 published In
Gazette of India dated the
19th Jupe, 1976 together with
an explanatory memorandum.

{vil) G. 8. R. 938 published n
Gazette of India dated the
26th  June, 1876 together
with an explanatory memo-
randum.

(viil) GSR. 435(E) published 1n
Gazette of India dated the
1st July, 1976 together wuth
an explanatory memorandum

(ix) GS.R. 1053 published 1n
Gazette of India dated the
17th July, 1976 together with
an explanatory memorandum

(x) GSR. 1084 publisheg in
Gazette of India dated the
17th July, 1976 together with
an explanatory memorandum

(xi) G.SR. 476(E) to GSR 478(E)
published in Gazette of India
dated the 24th July, 1976 1o
gether with an  explanatory
memorandum. |Placed 1n I1b-
rary. See No, LT-11017/76 )

(5) A copy each of Notifiration
Nos. G.S.R. 354(E) to GSR 364#(E)
(Hindi and English versions) pub-
lished in Gazette of India dated ihe
27th May, 1976, under section 150
of the Customs Act, 1962, together
with an explanatory memorandum.
[Placed in Library. See No, LT-
11018/76.]

(6) A copy each of the following
Notifications under sub-section(5) of
section 53 of the Tami] Nadu
General Sales Tax Act, 1959 read
with clsuse (e}ivy of 4&9 Proclama-
ted the BIst Janyary, 1976
fsmueg by !nldani fn relation

AUGUET 18, 3578

and' 192

to the B}ltt of Tamil Nady:—

(1) GOMe, No. 634 published in
Tamil' Nadp  Government
Gazstte dated the 11th May,
1976.

(1) G.O.Ms. No. 657 published
in Temi} Nadu Government
Gazette dated the 19th may,

19786,
(iif) G.O.Ms. No, 695 published in
Tamil Nadu Govetnment

Gazette dated 23rd June, 1976
making certain amendment to
Notification III No 118 of
1970 dated the 28th March
1870.

(7) A statement (Hindi and
English versions) explamning the
reasons for not laying the Hindi
version of the above Notfications.
[Placed in Library. See No LT-
11019,76.)

NOTIFICATIONS UNDER MERCHANT SHIP-
PFING ACT

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H. M. TRIVEDI)
I Yeg to lay on the Table a copy cach
of the following Notufications (Hindi
and English versions) under sub-
section (3 of section 458 of the
Merchant Shipping Act 1058-—

(1) The Merchant Shipping
(Examination for Skipper and Second
Hand of Fishang Vessel) Amendment
Rules 1976, published ip Notification
No. G.SR, 731 in Gazette of India
dated the 29th May, 1976

(2) The Merchant Shipping
(Examination of Engine Drivers cf
Sea-Going Ships) Amendment Ruiles
1976, published in Notification No
GE.‘R 783 in Gazetie of India dafted
the 5th June, 1976,

(3) The Merchant Shipping
(Examination of Engineers and
"Engine Drivers -of Fishing Vessels)
Amendment Rules, 1976, published
in Notifieation No. GBR. 976 1
Gazstte of Indie dated the 3rd July.

1076, (Placed in Librery. Sep No. LT-
11030/78.3
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